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iailitate themselves through 1heir own 
efforts in Wellt Bengal. 

(d) Yes, Sir. 

KriaIuIa-Goda't'8ft BWer Waters 
Dispate 

-165. 8hri Eolia VeUaiah: Will the 
Jl"millter of JrrIpUon aDd PoWer be 
pleased to state: 

(a) whether any dIscussion between 
the representatives of the Central Gov-
ernment and the concerned State Gov_ 
tmIJIIents has taken place on the ques-
tion of the utilisation of the Krishna 
and Godavari waters at the time of the 
recent zonal conference; and 

(b) if SG, the conclusions sTrived at? 

The MlDlster of IrrigaUOD aatl 
Power (Dr. K. L. Rao): (a) No. Sir. 

(b) Does not arise. 

FaeiliUes for HoWIe Builders in 
Delhi 

-166. Shri Brij Raj Siqh: WiII the 
Minister of Works IUId Ho~ be 
pleased to state: 

(a) whether it is a fact that the 
prices of building material have shot 
up and labour wages gone up after the 
issue of recent Gazette notification of 
Government regarding acquisition of 
land in Delhi; 

(b) if so, whel1her Government are 
considering an increase in the amou.'1t 
of loan granted for the purpose of 
construction of houses to Government 
employees and others; and· 

(c) the stePs taken by Government 
to· provide maximum faciIitie·s to the 
prospective house builders In Delhi to 
encourage construction of houses' 

The MbdsIier of Works aad BousIDr 
(Shri Behr Chand JDwma): (a) No. 

(b) The question of a general in-
crease In the amount of loan-assistance 

admissible under the Low Income and, 
l4iddle Income Group Housiol-
Schemes is under consideratUm. 

(c) A statement giving the requiretl' 
iIlformation is placed on the table of. 
the House. 

STATEMENT 

Statement indicating facilities made-
available to pTOBPective house 

buildenl in Delhi 
A large number of developed plots' 

are being provided by the Delhi Ad-· 
ministration to prospective house· 
builders, partly by public auction and, 
partly by drawal of lots, the latter 
being confined to the Low Income· 
Group category. About 10000 deve-· 
loped plots are likely to be made avail-
able by the end of 1965. In addition, 
unde17eloped land is being ailotted to 
Cooperative House Building Societiel 
v.l:.ich are eXPeCted to develop about. 
8,000 plots by the end of 191>5. 

(ii) The Municipal Corporation liil& 
improved the procedure for approval 
"f building Plans" which are uow bei~ 
sanctioned more expeditiously, The 
Corporation also proposes to liberalise· 
tho! building by-laws so as to allow 
larger covered area in accordance 
with the provisions cJl the Master' 
PIan, 

(iii) House building loans are being 
advanced under the Low Income 
Group and Middle Income Group 
Housing Schemes. The totnl amount 
advanced in 1963·64 was Rs. 46 lakt:s 
under the Low Income Grou~ Housill.g 
Scheme and Rs, 49 lakhs under the 
Middle Income Group Housing 
Scheme. The· amount provided under 
these two Schemes during the year 
l~ for Delhi are as 54 lakhs and 
R.. 60 lakhs respectively. 

(iv), After meeting the nep.ds of the 
. Delhi Municipal CorporatiOn and the 
Nf.w Delhi Municipal Committee, the 
Delhi Administration makes available 
almost the entire balance ot i~s alloca-
tion of cement and steel to privat. 
house builders. 




